West Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2020

Court- wise pendency of Cases as on 30.09.2020

SI. No. Name and Designation of the Officer Civil | Criminal | Total
1 |Sri S. Datta Purkayastha, 804 143 947
District and Sessions Judge, Agartala
2 Sri Ashutosh Pandey, 712 219 931
ADJ., (Court No. 2), Agartala
3 Sri Gobinda Das, 0 130 130
ADJ., (Court No. 3), Agartala
4 Sri V.P. Debbarma, 739 172 911
ADJ., (Court No. 4), Agartala
5 Sri Dhiman Debbarma, 162 220 382
ADJ., (Court No. 5), Agartala
6 Judge, Family Court, Agartala (Vacant) charge remains with Shri| 441 253 694
P. Kumar, Addl. Judge, Family Court, Agartala
7 Sri P. Kumar, 481 353 834
Addl. Judge, Family Court, Agartala
8 |[Smt. Mou Banerjee, 442 11 453
CJ (Sr. Div) & ASST. SJ., (No.1), Agartala
9 Sri Dulal Kanti Shukla Das, 451 13 464
CJ (Sr. Div) & ASST. SJ., (No.2), Agartala
10 [Sri P.P. Paul, 136 1171 1307
CJM-cum-Civil Judge (Sr. Div), Agartala
11 |Sri Soumyo Bikash Das, 134 1317 1451
Addl.CJM-cum-Civil Judge (Sr. Div), Agartala
12 |Smti. Yashvi Taneja, 192 892 1084
CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala
13 |CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala 98 852 950
(Vacant)charge remains with Smti Yashvi Taneja, CJ (Jr. Div),
Court No. 1, Agartala
14 |Smti. Dorothy Jamatia, 20 670 690
JM., First Class-cum-Civil Judge (Jr. Div),Court No. 1, Agartala
15 |JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 2, Agartala 6 624 630
(Vacant), charge remains with Smti Dorothy Jamatia, JM., First
Class-cum-Civil Judge (Jr. Div),Court No.1, Agartala
16  |Smti. Mitra Das, 32 988 1020
JM., First Class-cum-Civil Judge (Jr. Div), Court No. 3, Agartala
17 |JM., First Class-cum-Civil Judge (Jr. Div), Court No. 4, 31 1017 1048
Agartala(Vacant), charge remains with Smti Mitra Das, JM.,
First Class-cum-Civil Judge (Jr. Div),Court No. 3, Agartala
18  |Sri Sanjan Lal Tripura, 30 976 1006
JM., First Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala
19 |JM., First Class-cum-Civil Judge (Jr. Div), Court No.6, Agartala 29 923 952
(Vacant) charge remains with Shri Sanjan Lal Tripura, JM.,
First Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala
Total 4940 | 10944 | 15884
Station-wise pendency of Cases as on 30.09.2020
SI. No. Name of the Station Civil | Criminal | Total
1 |Agartala 4018 | 10338 | 14356
Total 4018 | 10338 | 14356
1 Family Court, Agartala 441 253 694
2 |Addl. Judge, Family Court, Agartala 481 353 834
Total 922 606 1528
Grand Total 4940 | 10944 | 15884




Gomati Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2020

Court- wise pendency of Cases as on 30.09.2020

SI. No. Name and Desigantion of the Officer Civil | Criminal | Total
1 Sri A. K. Nath, 251 92 343
District and Sessions Judge, Udaipur
2 [Sri Manabendra Debbarma, 303 100 403
Additional District and Sessions Judge, Udaipur
3  |Smti Sankari Das, 130 217 347
Judge, Family Court, Udaipur
4 Sri R. Bhattacharjee, 139 11 150
CJ (Sr.Div) & ASST. SJ., Udaipur
5 |Sri Dharmendu Das, 48 448 496
CJM-cum-Civil Judge (Sr. Div), Udaipur
6  |Sri Rajarshi Chakaraborty, 28 512 540
CJ (Jr. Div)-cum- JM. First Class, Udaipur
7  |Smti Debjani Majumder, 10 414 424
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,
8 Smt. Archana Reang 8 403 411
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2),
Udaipur
9 SDJM-cum-Civil Judge (Jr. Div), Amarpur, (Vacant), charge 0 0 0
remains with Sri Avinash Jamatia, CJ (Jr. Div)-cum-JM First
Class, Amarpur
10 |Sri Avinash Jamatia, 12 591 603
CJ (Jr. Div) -cum-JM First Class, Amarpur
Total 929 | 2788 | 3717
Station-wise pendency of Cases as on 30.09.2020
Sl. No. Name of the Station Civil | Criminal | Total
1 |Udaipur 787 1980 2767
2 Amarpur 12 591 603
Total 799 | 2571 3370
3 |Family Court, Udaipur 130 217 347
Grand Total 929 | 2788 | 3717




South Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2020

Court- wise pendency of Cases as on 31.082020

SI. No. Name and Designation of the Officer Civil | Criminal | Total
1 Sri U Choudhuri, 703 194 897
District and Sessions Judge, Belonia
2  |Smti Hena Begam, 47 38 85
Civil Judge(Sr. Div) & Asstt. Sessions Judge, Belonia
3 |sriS.K. Singh, 17 582 599
CJM-cum-Civil Judge (Sr. Div), Belonia
4 CJ (Jr. Div)-cum-JM First Class, Belonia (Vacant), Charge 154 336 490
remain with Smti. Madhumita Biswas, JM., First Class-cum-
Civil Judge (Jr. Div), Belonia
5 Smt. Madhumita Biswas, 55 513 568
JM., First Class-cum-Civil Judge (Jr. Div), Belonia
6 SDJM-cum-Civil Judge (Jr. Div), Sabroom (Vacant)charge 5 86 91
remain with Smti. Swastika Das, CJ (Jr. Div)-cum- First Class,
Sabroom
7  |Smt. Swastika Das, 17 61 78
CJ (Jr. Div)-cum-JM., First Class, Sabroom
Total 998 | 1810 | 2808
Station-wise pendency of Cases as on 30.09.2020
SI. No. Name of the Station Civil | Criminal | Total
1 Belonia 976 1663 2639
2 Sabroom 22 147 169
Grand Total 998 | 1810 | 2808




Unakoti Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2020

Court- wise pendency of Cases as on 30.09.2020

Sl. No. Name and Designation of the Officer Civil | Criminal | Total
1 Sri Jesthamani Murasing, 188 97 285
District and Sessions Judge, Kailashahar
2 Smti Sudipta Choudhury, 20 84 104
Additional District and Sessions Judge, Kailashahar
3 Sri Arindam Pal, 55 128 183
Judge, Family Court, Kailashahar
4 Sri Mridul Chakraborty, 99 0 99
CJ (Sr.Div) & ASST. SJ., Kailashahar
5 |Sri Saikat Das, 74 631 705
CJM-cum-Civil Judge (Sr. Div)., Kailashahar
6 Sri Raja Gupta, 136 637 773
CJ (Jr. Div)-cum- JM First Class, Kailashahar
7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No. 47 175 222
1) (Vacant)charge remain with Sri Raja Gupta, CJ (Jr. Div)-cum-
JM First Class, Kailashahar
8 |Smt. Papri Debbarma, 24 381 405
JM., First Class-cum-Civil Judge(Jr.Div), Kailashahar (Court
No.2)
643 | 2133 | 2776
Station-wise pendency of Cases as on 30.09.2020
SI. No. Name of the Station Civil | Criminal | Total
1 Kailashahar 588 2005 2593
Total 588 | 2005 | 2593
2 Family Court , Kailashahar 55 128 183
Grand Total 643 | 2133 | 2776




North Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2020

Court- wise pendency of Cases as on 30.09.2020

SI. No. Name and Designation of the Officer Civil | Criminal | Total
1 Sri Gautam Sarkar, 470 350 820
District and Sessions Judge, Dharmanagar
2 Sri Ramdas Chattopadhyay, 176 16 192
CJ (Sr.Div) & ASST. SJ., Dharmanagar
3  |Sri Saamyojyoti Debnath, 126 459 585
CJM-cum-Civil Judge (Sr. Div)., Dharmanagar
4 MS. Surabhi Shekhar, CJ (Jr. Div)-cum- JM., First Class, 224 532 756
Dharmanagar
5 Smti Lisa Debbarma, 73 442 515
JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
6 |Sri Amarjit Dey, 1 260 261
SDJM-cum-Civil Judge (Jr. Div) Kanchanpur
7  |Sri Piyush Priyadarshi, 5 169 174
CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
Total 1075| 2228 | 3303
Station-wise pendency of Cases as on 30.09.2020
SI. No. Name of the Station Civil | Criminal | Total
1 Dharmanagar 1069 1799 2868
2 |Kanchanpur 6 429 435
Grand Total 1075| 2228 | 3303




Sepabhijala Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2020

Court- wise pendency of Cases as on 30.09.2020

SI. No. Name and Designation of the Officer Civil | Criminal | Total
Sri S. B. Dutta,
! District & Sessions Judge, Sonamura 118 233 351
Smti Sarmistha Mukherjee,
2 Judge, Family Court, Sonamura 34 86 120
Sri Uttam Hrishidas,
3 CJM-cum-Civil Judge (Sr. Div), Sonamura 140 317 457
Sri D. P. Mishra,
4 CJ (Jr. Div)-cum- JM., First Class, Sonamura 80 183 263
JM., First Class-cum-Civil Judge (Jr. Div), Sonamura,
5 |(Vacant)charge remains with Sri D. P. Mishra, CJ (Jr. Div)-cum- 57 185 242
JM., First Class, Sonamura
Sri Ashit Debnath,
6 Additional District & Sessions Judge, Bishalgarh 201 234 435
Smti Nandita Bhattacharyya,
/ SDJM-cum-Civil Judge (Jr. Div), Bishalgarh 31 1332 1363
Smt. Chhandita Debnath,
8 CJ (Jr. Div)-cum- JM., First Class, Bishalgarh 64 1099 1163
Total 725 | 3669 | 4394
Station-wise pendency of Cases as on 30.09.2020
Sl. No. Name of the Station Civil | Criminal | Total
1 Sonamura 395 918 1313
2 Bishalgarh 296 2665 2961
Total 691 | 3583 | 4274
3  |Family Court, Sonamura 34 86 120
Grand Total 725 | 3669 | 4394




Khowai Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2020

Court- wise pendency of Cases as on 30.09.2020

SI. No. Name and Designation of the Officer Civil | Criminal | Total
Sri P. K. Dutta,
1 District and Sessions Judge, Khowai 158 298 456
Judge, Family Court, Khowai (vacant), charge remains with Sri
2 P.Kumar, Addl. Judge, Family Court, Agartala 59 4 133
Smti. Ishika Dan,
3 CJ (Sr. Div) & Asstt. Sessions Judge, Khowai 44 55 99
Sri Subhra Nath,
4 CJM-cum-Civil Judge (Sr. Div), Khowai 12 1080 1092
CJ (Jr. Div)-cum- JM., First Class, Khowai charge remains with
5 |Smti. Deepa Bhattacharya, JM., First Class-cum- Civil 36 516 552
Judge(Jr.Div), Khowai
Smti Deepa Bhattacharya,
6 JM., First Class-cum-Civil Judge (Jr. Div), Khowai 27 1030 1057
Total 336 | 3053 | 3389
Station-wise pendency of Cases as on 30.09.2020
Sl. No. Name of the Station Civil | Criminal | Total
1 Khowai 277 2979 3256
Total 277 | 2979 | 3256
2 Judge, Family Court, Khowai 59 74 133
Grand Total 336 | 3053 3389




Dhalai Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2020

Court- wise pendency of Cases as on 30.09.2020

Sl. No. Name and Designation of the Officer Civil | Criminal | Total
Sri S. Sharma Roy,
1 District and Sessions Judge, Dhalai Judicial District, Ambassa 63 138 201
Sri Anshuman Choudhury
2 |Additional District and Sessions Judge, Dhalai Judicial District, 18 106 124
Ambassa
Sri Sanjoy Bhattacharjee,
3 Judge, Family Court, Ambassa, 16 10 26
Sri Rahul Roy,
4  [Civil Judge(Sr. Division)-cum-Assistant Sessions Judge, 36 1 37
Ambassa
Sri Satyajit Das, ,
5 CJM-cum-Civil Judge (Sr. Div), Ambassa 20 87 107
Sri Ramanuj Bhattacharjee,
6 CJ (Jr. Div)-cum- JM., First Class, Ambassa 10 & 89
7 Sri Hrishikesh Chakrabarti, 79 130 209
Additional District & Sessions Judge, Kamalpur
8 Smt. Jekashmee Debbarma, 6 286 292
SDJM-cum-Civil Judge (Jr. Div) Kamalpur
9 Sri Bikash Debbarma, 35 314 349
CJ (Jr. Div)-cum-JM., First Class, Kamalpur
10 |SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley, 8 400 408
(Vacant)charge remains with Sri Abhijit Adhikari, Civil Judge
(Jr. Div)-cum- JM., First Class, Longtharai Valley
11 [Sri Abhijit Adhikari, 11 14 25
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
12 |SDJM-cum-Civil Judge (Jr. Div)., Gandacherra (Vacant), charge 0 67 67
remains with Sri G. K. Shahi, Civil Judge (Jr. Div) -cum-Judicial
Magistrate, First Class, Gandacherra
13 |Sri G. K. Shahi, 1 7 8
Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra
Total 303 | 1639 | 1942
Station-wise pendency of Cases as on 30.09.2020
Sl. No. Name of the Station Civil | Criminal | Total
1 Ambassa 147 411 558
2 |Kamalpur 120 730 850
3 |Longtharai Valley 19 414 433
4  |Gandacherra 1 74 75
Total 287 | 1629 1916
5 Family Court, Ambassa 16 10 26
Grand Total 303 | 1639 | 1942




District-wise pendency of Civil and Criminal Cases as on 30.09.2020

Sl No. Name of the District (s) Civil | Criminal Total
1 |West Tripura Judicial District, Agartala 4940 10944 15884

2 |Gomati Judicial District, Udaipur 929 2788 3717

3 |South Tripura Judicial District, Belonia 998 1810 2808

4 |Unakoti Judicial District, Kailashahar 643 2133 2776

5  [North Tripura Judicial District, Dharmanagar 1075 2228 3303

6 |Sepahijala Judicial District, Sonamura 725 3669 4394

7 |Khowai Judicial District, Khowai 336 3053 3389

8  [Dhalai Judicial District, Ambassa 303 1639 1942
Total 9949 | 28264 | 38213




